Bihar State Legal Services Authority

Legal Awareness Programme on NALSA Scheme from January -2023 to August-2023

S.N. [Name of Schemes No. of Legal No. of No. of Legal No. of
Awareness/Legal Beneficiary | Services Camps | Beneficiary
Literacy Programme covered organized covered
organized
1 |[NALSA Scheme (Legal Services to 166 6005 2 1608
Mentally ill & Mentally Disabled Persons
2 |NALSA Scheme (Effective
Implementation of Poverty Alleviation ) 131 2134 30 1213
3 |NALSA Scheme (Protection &
Enforcement of Tribal Rights) 167 e - 1205
4 |NALSA Scheme (Legal Services to
Victims of Drug abuse & Eradication of 172 7598 39 2154
Drug Menace )
5 [NALSA Scheme (Legal Services to the
Worker in the Unorganized Sector) 142 6170 36 1524
6 |NALSA Scheme (Child Friendly Legal
Services to Children and their 135 6229 43 2230
Protection)
7 |NALSA Scheme (Legal Services to
Victims of Trafficking & Commercial 131 5552 32 1204
Sexual Exploitation )
8 |[NALSA Scheme (Legal Services to
; v 77 3102 14 573
Disaster Victims)
9 N/—T‘LSA Er.ls.urlryg Access to Justice for 5§ 860 15 649
Widow Living in Shelter Homes
10 [NALSA (Legal Services for Differently
Abled Children) Scheme, 2021 36 1708 10 675
11 10rherScherme 705 44351 104 4845
18381 92780 386 17877

Total




